FORM-B
PUBLIC ANNOUMNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of India (Liguidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BLUE MUSHROOM INFOZONE PRIVATE LIMITED

Sl. | Particulars Details

MNo.
1 | Name of c{:rp'nr'a'te debtor Blue Mushroom Infozone Private Limited
2 | Date of incerporation of corperate debto 08/09/2011

3 | Authority under which corporate debtor is incorporated | ROC Mumbai
(registerad

4 | Corporate Identity Mo. / Limited Liability Identification | U72300MH2011FTC221687
Mo. of corporate debtor

5 | Address of the registered office and principal office 437/438/439, DMIMA Complex Behind Goregaon
Sports Club, Link Road, Malad (W), Mumbai,

(F any)ef eorporate-debins Maharashtra, India, 400064

& | Date of closure of Insolvency Resolution Process June 18, 2024

7 | Liguidation commencement date of corporate debtor | June 19, 2024 (The Order was received by
Liguidator on July 01, 2024 after business hours)

& | Name and registration mumber of the insolvency| Mr. Ashish Vyas
Pl ol Achon feiaudtr 1BBI/IPA-001/IP-P-01520/2018 -2019/12267

§ | Address and e-mail of the liquidator, as registered with | Reg. Add: B-1A Viceroy Court CHS, Thakur
the Board Village, Kandivali (East), Mumbal Suburban,
Maharashtra- 400101

Email id: ashishvyas2006@gmail.com

10 | Address and e-mail to be used for correspondence with | Add: A-402 Suashish IT Park, Dattapada Road,
the liquidator Borivali (East), Mumbai — 400066.

Process Email ID: drp.bluemushreom@gmail.com

11 | Last date for submission of claims July 31, 2024
(Being 30 days frem date of receipt of Order)

Motice is hereby given that the Mational Company Law Tribunal, Mumbai Bench-II has ordered the commencement
of liguidation of the BLUE MUSHROOM INFOZONE PRIVATE LIMITED on June 19, 2024 (The Order was received by
Ligquidator on July 01, 2024 after business hours)

The stakeholders of BLUE MUSHROOM INFOZOME PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before July 31, 2024, to the liguidator at the address mentioned against item Mo.10.

The financial creditors shall submit their claims with proof by electronic means only. all other creditors may submit
the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of daims shall attract penalties.

Date: 03/07/2024
Place: Hyderabad

sd/-

Ashish Vyas

Liguidator

Blue Mushroom Infozone Private Limited (In Liguidation)

IBBI Regn. Mo.: IBBI/IPA-001/IP-P-01520/2018 -2019/12267

AFA Validity: Octobar 24, 2024
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For free avallahility of land for public works

The local bodies should submit a

proposal to the agriculture corporation
- Deputy Chief Minister Ajit Pawar

Mumbai :-

Degputy Chief Minister Ajit Pawar
today instructad that the Local-Sel-
Government bodies should submit
proposalz in the prascribed Tormat
to the Agrculture: Development
Corporation to gst fres land for
publlc works like Gsv Thana
sxpansion , Government Gharkul
Yojana |, Solid Waste Management
Water Supply Schemes. Az & matier
of urgency, Mr.Shri. Pawar gave to the
concerned department Deputy Chisf
Minister Shri. Under the chairmanship
of Pawar. 8 meeting was hsld today in
the commitiee room of the Deputy
Chief Minster in the Ministry regerding
the pending issuss of the Agriculiurs

Development Corporstion. On this
oCccasion, Revenue Minister
Radhakrishna Vikhe -Patil MLS
Ramraje Naik-Nimbalkar MLA
Dattairay Bharne MLA Despak
Chavan , Additfonal Chiel Secretary of

Revenue Department Rajesh Humar |
Additional Chisf Secretary of Planning
Depgartment -~ Dr.RajasgopsiDeocra |
Additionat ChieT Secretary. Finance
Department O. Gupta , Prnncipal
Secretary Water Supply and Sanitation
Department  Sanjay  Khandare
Mahsrashtra Lie Authorty Secreiary
Abhishelk Krishna Pune . Collector
SuhasDiwas (through VT , Pune Zilla

Parnshad Chief Exscutive Officer
Santosh  Patil (through VG
Maharsshtra Life Authority Mashik
Chief Enginser SubhazhBhujbal |

Agriculture Corporation in addition to
Bistrict  Collector Rupalifwale along

with Sarpanch and office bearers of

variouz Gram Panchayais including
Katami , Weichandnagsr | Lasurne |
Anthurne Bharnewadi Junction

Anandnagar | Mimsakhar villages of
Pune district werse present:Deputy
Chief Minister Shri. Pawar said that in
the state, there are land=s of State
Agriculiure Corporation in many
places. The Gram Panchaysts in which
these lands are iocated freguentiy
receive lend reguisition proposals for
public purpose works such as Gav
Thana Exiension , Government Gharkul
Scheme , Solid Waste Managzsment ,
Water Supply Schems. Also, taking into
account the limiied income of the local
seff-government bodies, the
governments decizion to provide land
Tor public works Tree of cost. Released
on 13 March 2024 According io this
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PUBLIC NOTICE

Oy thin pable notice | inform ol the public on boehall of my client Mr. Anan
Mahasdeo Choeharr rossding sl Adarsh By, {haran Dev Pads, Aarey Biosd, {pp,
Hai Baba Tomple, Comecpaan Bt Sdumbas A0S thal hes uncio s b nme af
M. Bhaskar Laxman Chavhan Flat So. 308 Konkan Shop 5.R.A. Compomiive
Ilmmang Socscty Lomuiied, Mauge Majns, Konkon Nopar, Jopeshwans Bist,
Muarshas 00 060 1 M Bhasdor Lagman Cheaevlsan b wntion @ setorcesod will on
i 25 05 2018 beforc bis desth Aller (b Mr. Bhasker Lanirmn Cheavben and bix
wilt Showmnir Bhmsbar Chavhen, the said st should be ramdoorod o my clicnl
Mir. Arcaet Mahadeo (Chavhamn,
Avoordmg o the st draih cortificaie, Mz hmkar Exxman Uhavhon dicd on
1611 2020 and hiv waiic Sml Ax Shovands hoskar € oo has passod away on
(.06 2020, my clicol M. Amonl Maladow Chaviem ondl 2505 200 8 Acconking
lot i ki wall wrillen by Mr. Bloskar Lacmaon Chevicm, Flad Mo 308 m
Eavor of Komkan Shedp S.BA. Cooporative Hisssing Socicty Laomded, Mampe
Mapes, Kokan Mayzr, Jopeshwar Fast, Sdombmi- 400 060) i o [l o por SHA
Cmoular 152, the ripght of e dessssed momberm e orgonestnmn by mght of hor
anel my clicnt Me. Anent Mahadeo (havhan is peimy o file o proposal with the
irvstiatsem o ot (e s ol T oo "4 by temsfoe
Howeyer, the sanl propartyfpan. thereo [ shall nol b tmnsfiorrod s any porson or
heir [ amy porson has any el mght £ objoction m the Gom of sale, cochemg,
mudgage, renl, joan charpe, right, omsfor, shoare, mivrest, moisienomer, Doome,
jlL, imherimor, paerinersdog, cenership, ben or oihereme, e shafl from e dete
il publication ol thas pubbic mlsce. swilhen 15 davs with saflicient diecomenisry
ovidemor i tho Prosuiboni ¢ Scoretory’ Keonkiom Shilp SEA Cooposatnea Hloeing
Suscicty Limiiod, or my client Mre. Anam Mahadey havhan and me 2l my office
mdebress below, 1T such clasm s reoeved by omyvome oocaprying the afonesnd fi
o prard. bhwemood ol shall be docmad b be no objocton and Konkam Shilp SEA Car
ipornive | louming Socicty. Limmtod shmil be oo o tramsfor the Socioty by cight of
heir as par SRA Crreslas 152 10any claims { obyections are receivod m any Torm
allor 15 days, theywnll noi be reated s watveal orwoived. Sipnalarel-
Adlv. Shankar |- Shelar
{Advocale High Usorl, Bombay)
Aukiltv=x : Howhouwso. 13, Phil oo 37, Akisbudoep Co-op
Hage Socacty. Ll Soctor 18, Mser ©ilobsms Dairy,
Kupu.l:h.l'uunn'u:. Mavy Murran A0 Mo No. WIWWIh]l

FORM-E
PUBLIC ANNOUNCEMENT
{Ragulation 12 of ihe insavency and Sankuptey Besrd of India
(Liquinaticn Drocass) Raguistions, 2018
FOR THE ATTENTION OF THE STAMEHOLIZRE OF
ELUE MUSHROOM INFOZONE PRIVATE LIMITED

 Mandir, Court Naka. Thane (W)-400 609

FUBLIC NOTICE
This is to inform (he public al larg: thal Lale Mr Ftan'rmandra

Shankar Guray was Nusband of my client Smi. Reshrma H.arnchanl:lm:
Gurav, adull, Oce. Housewife, AYal Fel Mo, 18, 4th Floor, Jaswandi Co- |
Op Housang Society Lid_, A Wing, Shree Nagar, Wagle Estate, Than (W) |
AQT B4, Her weas expired on FH0ERE0ET and Sher res donth wifo, ong somn |
& one davghter namely 1) Smit, Reshra Ramchandss Guraw, 2 Mr. Rajan |
Ramchandra Guray, 3) Ms. Rupali Ramchandra Guray are the legal haars |
1o hira and there i no any other legal heirs except them. My clien? & Late |
. Ramchandr Shankar Guray was inl o of Flat Mo, 15, 21h Floor, |
Jagwandi Co-Op. Housing Society Lid,, A Wing. Shres Magar, Wagle |
Estato, Thane (W) - 400 604, admeasuring 3895 Sg.f. (Buil-up) Area and |
I g2 Flat s standing in our nama. Henos After desh of Late Mr. |
Ramchandia Shankar Guegy my client 1) Sml. Reshma Ramchandra
Guray, 2) Mr Rajan Ramchandra Guray, 3) Ms, Rupall Ramchandms |
Gurav are the only k=gal heirs of the deceased therefore on her behalflam |
izating 3aid PublicMotice,

Thiaus it i inborrmed 1o puldic al large Bal, Fany peeson having any logal |
objection ragacding ownership of sasd Flat then they may submit thiir |
wrilien objection along with legsl & valid documeanis within 15 days from |
e date of pablicaton of this English News paper ntloe sl the
undersigned. The obleobions pecesved aller the due period will nol be |
conssdarad, Kindhy iake nota ol it S

Shop No.3, Mear Food Box, Bahind Saibaba  Adv. Sunits 5. Gole
b

PUBLIC NOTICE

Take mole Uit Uic capliomed Boom meabionod m schotabe bolow s albsiial by |
Ma. Mathassesh doyclopots throeugh Partner M Dattatry Yasdveanl Thakee ti
my chemt M Sogd Yienl Hmelker by s Agrecment for Allobmenst dased |
21 122008 (reg. no. KIL T- ISTLZ010)0n 1 T.02 2000

Wihereas the said Ongmal Agtocesend Tor Allobmcent deted 2312 2009 and ol's |
Roepsimton Rocepl daded 1702 MA0 and the Shoare Corslcale oo, 1824 an |
il by ooy clicmal mmd ane nol tmcochic ovon afier doc-difiponce umd lorgher |
my (hent havve fifod an Unlme b issimy Documents Pelce Complant with Tilak |
MNagar Pislece Stabwom on 2 {024

My Chiml chaines the sanl Room 6 ec nom all ercambrances, clasmm charges |
o ez wihailsoeves. |
Il sy Personds, Unvernment Authornly or sramsstion anilfor Finamcal
Instiution’s  baving. poscssun o the above said  LostShsplaced  {rgcinal |
Augroummend fow Salke and 1'% Bogstaton Reoeipt or clanmime omy opghl, g o |
miliresd by way of nbcrionee, Bachanpe, Moripage, Charge, Chil, Posesaon
Sale, Lo, Lemess, Sub lease, Sseimanl,. Mondenance, Alachisenl, Toesl,
Locnes and the ltke m the susd Room or any par therood ihoabkd notfy nsfthor |
malure of clatm in wrsting welh cvalmee (o the imdersignod @1 indor montionod
nddmrs wilbnn 15 ibays of the pobbobon herool by winch, it shall be
presisieil thal thery ze mo dasms and ol any o, bave bom vwatved (
endcnibymlly lell unclanmad aml rehssal. Any clanms oo objoctnes theroafic
shall be comxidorod myvalid |

SCHEDULE

Roum Mo, 20, aren sl 367 sy L feepet), 77 Fhe, moA Wing of "Tilak Magar
Huumbog CHSL, comstroctod on Eand boarmg bm-u:_'f |'{ TS oo 14 Parl, sibouied |

al Bavenne Village Uhombur, Tilak Magar, Tl Kurda & et b, ACRY.

Sd-
Audv. Amrid Gihadge
B 18, Uiska Commeneml Comples,

Valipeor Rosil, Kalyon W, Thane.

Ph. B63SITHEE |

MARG Vidage Viri, Vikar
‘vinsad Disl Peghar 01303
Mis. WIVA JIVDANI ASSOCIATES,
Partngrehip fom e going & Revisod Plan of
sald Bullding  Kpown 85 WIVA MALL
GCOMMERCIAL and WIVA MALL
RESIDENTIAL situated st P P. MARG,
VILLAGE WiIRAR, VIRAR (W) TAL VASAL
DIST. PALGHAR #D1302.
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PUBLIC NOTICE

hogce i given that the Scheduled Property” mentoned hersseder
= owned by DECEASED |RFAMA KABIR AHMAD NAAZ, and after the
degth of the DECEASED IRFANA LARIR AHMAD MAT, rmow It 45 in sctus!
ohysical possession of his trus legal halr, 1) AFREEN KABIR AHMAD NAAZ
|dapghter] Aps 73 yesfz sdult, and 2) AYAAN KABIR AHMAD {on) Age
13 ¥ears {minor} (heretnafter refermed to s 'D.'.-'ﬁnrj a5 the =ole 2nd
absohuts rlgh., tthe, and interast hodders thersaf all are THE ABDOVE are
legal hair of late [RFANA KABIR AHMAD mz,-du Drwners daim that thelr
rights ere free from =il encumbrances, chirges, dalms, etc of whatsoever
rature #nd that they have = clesr and marketsbie Dte b respect of the
‘Behadulad Property’. This public notce 14 issued for verfication of the tithe
of the ‘Dwihers” concerning the ‘Scheduled Property’

All or sny persons 'rr_lu-ﬂr'g any benks, finandla! Institutions, or any
other party-orperson, having sny wabd and k=gel ciaim, fight, Otle, damand,
of feterast by amy zals, 2ift, lesse, tenanoy Bosnse Sschange, partition,
morigage. cherge, len, Inheribsnce, succession, frust malntsrance
poiseszion, essentent, agreement, De-pendency, Sty order, attechment,
decres, specific p.‘:rr'nrr"- sncs or otherwise or shy otherright of whatsoever
rature are requiredy called upon tn conyey thelr ohlecton/s In writkng at
the address mentfoned below, within [15] fiftean days from the 1 Sl
of this nobos, 2long with =il stpporting docurmisrits refating to such dalm,
falling which 12 shall be presymed that thers | Jfave no claimfs and such
cigim/fs i any, shall be considered to be walved snd shandoned in respect
of the "scheduled Property’

SCHEDULED PROPERTY
& that piace and parcel of residental tenemeant bearng FLST NO. S0Z,
ADESWAR ERIPA (A WING], OPP SITE BAMK OF INDLA, SHANTI PARE,
MIRA-BHAYANDER THANE [W] 401107
Hence this Maotice.

IF amy person has-any clarficaton to meke, phease cont3ct o= &t below
addraz of phope number below Blong with &l supporting documants
retating tov suich claim, within L5 deys from the date of this Fublic Notics

ADV, AKSHAY SUHAS PATKAR

ddress: shop no & mandar avenus
PP Agarws! Paramount Vissr Vet Vasa! AD1303
Kioh ko, 9301817521 Email; patkarsd@grsll.cony

Date- 4/07/2024
Flace- thane, Virar
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A . Sambas, Aoy persom Bisds & o having] | #ddhess Mt harwursdar velier within 14 THE O 98T HeT TRt 2 $ : petharbvveme(@gmail.com
Wi'lt? H:Ed iand for Fl-hb“(;!'wtlrka Sh?bulg any right. tthe, claim or imteresy nr" daya Fom B date of puldiceton of this L " '1__'a_
submit proposals in the prescribe ohjection lor the same should comtaet] | Mulice, Raifing which il shell b prossmed S R IE | qﬁ?ﬁ i Hﬁ'ﬂ-’qﬁﬁﬁ : aﬁwm; f o333y
. : | ;. undersigned Adv. Umesh ¥ Jlﬂhli..ll. i I ong dam ownr e sl Lawl B £ d E{[-ﬂ:‘" '31_[_ _qxd ‘: ?3 q'}-{l
format immediately. The concermed 2 :
Room No.d3, Plot Nel253, lun:ﬂ.m Building Bafls . n ﬁ:“a; . {Jﬁ.-’ﬂ'uﬁ.-'?t?‘{'ﬁs‘
system  should  taks  immediats le?.,nhx Mo, 1;1:;-: li:niﬂl' At Nayas B, Jain dl. ﬂ'ﬁg r\_:{' JieddL, fEF-l ¥of Jog :
decision on it Also, considering the AR m 14 doys |8 ariak Hall, 15t Floor Agashi Hioad, Virar
s from the dite of poblicstion heresl, Wisth, Tal Vasal, Dlst Pakghar - 431303 Hléh :ﬁﬁﬂ'
urgency of the water supply schems, failing which it shall be devened that the) esa L & |
Ceputy Chief Minister Shri Pawsr gave. 2 "il o 't"!""mm:dhﬂf‘"';’ 'f hh‘ﬁ = UB“C NO'HCE 5'33% S YT HEFTT 1) 6 AT Ej = F '&FT&:FLE el Hﬂuﬂﬁiﬂﬁﬂﬁﬁﬁﬂ Tt HTCTHAT ] Seaia |
It wae glzo decided in this mesting to i et i ket BN e G i e e e [ ) e e R U o e s e ol e D e 1 o R - e e L e e | e 3 i R A i | i e
i Fothe 5d/- . NI ; 2 ’ : s i :
gﬁﬂe :Wﬂ"f':"ﬁ the 'ﬂﬂ: f: e ME, u-m;-thmm Sarts; Cial Sk B st il ST AT HT () T S ST S W e R, ATET 1 Het e AR 7 AT e e HierH |
orporation for water supply schemes Advocite High Court e jonyt member ol Shree Lo Plaza : o : 3
: Mumbai 08-07- SES CO-OF, S0C1- EEATOT AT i A5
under the ambitious Jalleevan Mission Flmoes £ Tatedt 024 'E-]f-ﬁ-’.ﬁ.ﬂ..ﬂﬂﬂ.‘.‘;ﬁ; |:. :;! i i - g
of the Central GavernmentGram ey e sepured o satey thutthe | ) 3y | Ry | AR mm, TS AT AT AR wiftmarr
Panchaysts will bs given priority | [SiPW AL MY DES SeSENIE] | ko 0 fur 5 sharcs boating nosdvorn S : ,
consideration for public activities such e o e Lo 421 425 of waciety issed to thm . 3| HLE. T TE HHEEATERA AT AT
as Village Secretariat under Gav Thana ;‘:ﬁuﬁ"ﬁ"ﬁuﬁ”‘h&]ﬁ’.'a.“ﬂal o :':f,';h :,L.:'L!_',\L":m'l':' :ﬂ::f:'f"tﬂ:;,’,. EEIETCEC]
Extension Orinking Waler Scheme J%'%H Emﬁmﬁ?um wihich Ihcg tar issue the IJI.'Pi.II'I'II:L: alre i ertificute .
under Jaljesvan Mission Eharkool i , mn_";“muu_":;: In B of orkginal shane cormificate, = s -
= : v 5 ol e AT rogisicres vide Dot No T sacivny heschy ifvines chalma ] !-:n'f’.lﬁ' by ¥R03/3 HAT T TR T mi’w ; m
Schems app roved o Central and State IHE 43H3 35, ﬁtm“:bd_u-ﬁh?%hw“ Al by ections {in wi L) o dseannee -~ = - = |
Governments , Solar Energy Panel heliel nen oy St | f o N % | =FE 3| 4xeR | Tl IR O s g Twa j
ks 2 nurtven) days from The ihicalion -
Sofid Waste Management | Primary m"h-f,,""”"“mam"“;ﬁfmjpm‘"'iﬁmﬁ o '.|J|:\ niatiée hl‘l!‘ll u-|_~.L--.”u| sppart- 3 | ot 3 |53 frmiass filw T 7w
Health Sub-Centre . Crematonium | rmnmhz fin I; Mﬂm o Ly s UrTEnEs 16 ||.'_|.'1|:|'l-' WA AT - = I
; e, ehjecton o The Seceetary, SHREE e faaEm gf—l_rq_; T m" AT S m a“r-qﬁ |
Burial Ground , Plavground , Roads-etc. a4 “‘uﬁﬁﬁ e, LAXM] PLAZA PREMISES Cln0ap- ¥ ¥ | 3wR3A% Al r s : |
M Pawar said at this time. sy Rishin ERATIVE SOCIETY LTD,  situated L | o e HEg Ui EIEET aiar e e
?"%’q“ rnadc, M Surckina Tianst Pk al Lavid Insl. Estan, Mew Link Rosl * T | IR o i a ?._:13{ |
- 'm":"‘;fu““ 'u;.ﬂ" “.Em, Andbert (W], Mumbal 400053, 1 Do EITEF‘F 2 " 2 F ]
gﬂc‘eﬁﬁﬁn u:ﬁ clalmss!objectbons sre recelved  within & L s/ .,‘E TTesT TTHEe e qﬁw_‘ﬁﬂﬂ
y - the prescribed poriol, the sockeny shall : i |
L M i s g e S| | b e s st duglbate Share Cor- @ | e vo| eI | e g R e i e
- g - tificates in such mannes as provided . )
Rt T B D T rrrrngn:lr il the bve B of- e sociery, The Wgwiﬁz
e Mukesh Shanraoe Shuge became solc clalnss/obdections (Il anyleecelved by . - = T
‘E“‘: M";;&':E&"‘#;ri ] Sty :|-,_ saclery Iﬂ.au I}'"td"“l-r a4 pur its 1.,-7- £ | e T | IRIVR | R v T i FAR R :
il s The clamsabjections (I any = = = 1
hoy evions clamng vy on o sharml | ceceived thereafier. will nut be e % | aE ¥ | 3238 Fegel eiE & 1 SEea S AT FAEE T |
plocdge. Ben, inherRance, cic. in the Lalmed. - — — |
:”*"ﬁ"::“r:”mmu!‘ P — to| @i V| ¥e¥R | aEd T ST S T |
bt Etsud'u-mmdlpm::ﬁﬂfun; e iH'.I“Illtml'-r.rr and o behalf of i o R | Jewn3 GIEHTL AR T T W
d i have waived andior SHREE LAXMI PLAZA v VEZD - - -
Prace ; Mumbal Date 04072034 PREMISES C“‘E"ﬁ}fﬂ:‘g '3 g ks PELY Y | T R T el T ST .
Court, S0 P : . |
Office : 125_A Wing, A Exta HEG. Soc Ui | bl 3| A L AL R T[EE!;:I'IT T T Tt
e The L Hoked, Mowvearda, Moo Masa H’."Fh.:lﬂ.l'!l' - 1
il il o V| aifE 3| 3t | arm feram o W
- §
PUBLIC NOTICE | e | 2R | g e o 2 ErEeTe A 2 R
Fhe 18 beomwen: Ly thee prbie a1 larpe thst cme Sho Rapram Tokaam Ambne was T 35 91649
owntt ol the fesileminl promiscs = Saoeda NMogor Chawl stomimp on TPS - |
Min 135, which was affected by the Shuen Rebalnbitation Schone, 8is, Nisaon | YRl gfs ¥ | 300 | o ugs Iy I O SHIE I TE T R T E
Uamsitructin tod construcicd the buikhing known m Savits Coo opombive | - = = .
Purisitry: 5o 146l i oo kol b iy 2665 g, (b carpet wans b bo adlotled b the e 9 5 | £3e T SR R T T T T
sand Bhri Bagaraen Tokorany Ambre m bew of e sod ol prosmses: s Shn - - - = - - = }
Reghunath Ssknsm Golwed hes Rl o tnbic omribe it ettt | [ ailen | 3] SO [eierdematt T e Hd |
I theralier wilh e coment of all the dophiors of Lale S Bajomm Pikiricn Y g ¥ | IR | e TaaTh TR TS & '
besn promoted o Police Sub- Ambee vie Sumal Horehclomdes Kabon, Shakmtabe Prabbaker (havan | k - s 4
inspector (Traffic Dep. Bhiwandi) has Sismitrn {haredrakant Stiimde ond Shiveted Shoard Sawont, e sl deviopeny | gifim % | et | T T S =i e S eae et
== iR he i S P hove oncouled o sgreermenl in respoct of Aot Mo AU admesarmg 265 sy 1L - - -
He) r?xwm’t ORrey mrrgratui&‘eor‘: saluniedd ey Atk Moo, 1 B Wingg il ssud new building n Bvour of Me Ashok N gfg b | 4R=<L/R3 | gresmalem TEETT AT o
from his uepartf-merrt, F&aghu nath 3 Raprum Ambire, the wn ol Shit Ragstam Tukzam Ambre. The snd MeAshok 4
Sofwad bE."lDHEE from '|,l'|||=agﬁ Medhu, Rapram Ambre has micndod b obioen ko rom Aditya Birds Foance Lid by q‘ia I-
N P . : mustigay g the abovermenboned flag
Ti.i!L-HE dhzwar . Dist Paighar. He is & Threfire, i any porson mdfer islitaluns bas =ny claim over oo saad fa, they Trﬂﬁ'[ tﬂﬂﬁ
kind hearted Police Officer who is bl notily o ihe indersignal withn 7 days of poblscalion of hid soboe. Fathane
alwsys ready to help evenvbody. :mmy whgrctions, the bank sholl proceod with the lean proposal el Mr . Tal. EHTE?E
2 : = ftmm Aumbre ¥4 Dudeshar. pam ot T iff&'ﬁl"a_'ﬁﬂ
Pﬂtl:l:E:;l:Il;:ea:sFla?ﬂcl‘Lwad- e pp e 1o, uwu'r:;mm =
Filuls Ruad, Chara, THANE(WEST) a3 ey SR i S




